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ORDER

Ld. Counsel for the Corporate Debtor prays for an adjournment. No
defence has been put forth till date. It is made abundantly clear that the

matter will be heard and disposed off on the next date of hearing.

To come up on 19t% January, 2018.

(DeeI;aKrléhan) R o ‘ (Ina Malhotra)
Member (T) Member (J)

(Lekh Raj Singh)



